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\ Pigh Court of Jammu and Kashmir
(Office of Registrar General at Srinagar)

No:- S6l Dated:- 
"6 lrt lu D

In the interest of of Aclministration of Justice, additional
charge of the courts as stated in Col.Z are entrusted to Courts
stated in Col.3 against each till furrther orders:-

Note:- Principal District & Sessions Judges concerned shall make the sitting
arrangement of the respective Presiding Officers as per work load of

these courts.

By Order.

,,.L7#w
Registrar General

rvo:- Jf23B- r"L 
)f-y'o^tud- 

>6/rl l* t,
Copy to the:-

1, Principal Secretary to the Hon'ble Chief Justice for information of His

Lordship.

2. Secretary to Hon'ble Mr. Justice

Sr. No.

-1-

Name of vacant Cour"t

-2-

Additional charge entrusted to
the court of

1. Sub Judgel Special Mobile
Maqistrate, Leh

CJ M, Leh

2. Sub Judge, Baramulla Sub Judge/Special Mobite
Magistrate, Baramulla

3. Sub Judge/ Special Mobile
Magistrate, Anant1tag

CJM,Anantnag

4. Sub Judge/ Special Mobile
Magistrate, Budqam

ClM,Budgam

5, Munsiff, Tangdar Munsiff, Handwara
6. Munsiff/Additional Spl. Mobile

Magistrate, Doda
DMM(T), Doda

7. Munsiff Gandoh Bhalesa lvlunsiff, Bhaderwah
B. Munsiff/Additional Spl. Mobile

Magistrate, Rgasi
Munsiff, Mahore

9. Munsiff, Reasi Munsiff, Mahore
10. Munsiff/Additional Spl, Mobile

Magistrate, Samba
Addl. Munsiff, Samba

11. Munsiff, Majalta Munsiff/Additional Spl. Mobile
Ivlag istrate, Ud ha mpu r

L2. Munsiff/Additional Spl. Mobile
Magistrate, Shopian

Munsiff, Shopian

13. Munsiff/Additional Spl. Mobile
Maqistrate, Kulqam

Munsiff, Kulgam

...... for information of His I ordshin

Order



3.

4.

5.

Registrar Vigilance, High Court Wing, Srinagar.

Principal District & Sessions Judge

Presiding officers of the concerned Courts

6 chier o..o,n,, #ilt;#'::T::i,ffiT:::::''"'
7. lncharge NIC for uploading the same on the website of the High Court.

B. lncharge Statistical Section for information.
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